Letterno- 2./27_. /NGT. OA No- 200/2024 Date- June 2,0, 2024

From,
Rajendra Prasad,
Regional Officer,
U.P. Pollution Control Board,
Firozabad.

To,
The Registrar,
National Green Tribunal,
Principal Bench,
New Delhi.
E-mail : judicial-ngt@gov.in

Sub.: Joint Committee Inspection Report in_compliance of the order dated
30.04.2024 passed by the Hon’ble National Green Tribunal, New Delhi in
Original Application No. 200/2024 In Re: Udai Pratap Singh Versus State
of Uttar Pradesh & Ors.

Sir,

Most respectfully it is submitted that in compliance of the orders passed by this
Hon’ble Tribunal in the matter of O.A. No.200/2024, Udai Pratap Singh Versus State of
Uttar Pradesh & Ors., the members have been nominated in the joint committee by the
concern authorities and the committee has carried out field visits on 12.06.2024.

Therefore, the Joint committee inspection report is attached herewith and forwarded
to you with the request that the same may place before the Hon'ble Tribunal for kind
perusal and consideration please.

Encls: As above

Yours Sincerely,

Firozabad. (Rajend@

Dated: 20.06.2024 Regional Officer,




Joint Committee Inspection Report in compliance of Hon’ble
National Green Tribunal order dated 30.04.2024 in the matter of
Original Application No- 200/2024 Udai Pratap Singh Vs State of

3

Uttar Pradesh and Others

1. Background

2,

Hon’ble National Green Tribunal, Principal Bench, New Delhi
passed order on dated 30.04.2024 in the matter of O.A. No- 200/2024, Udai
Pratap Singh versus State of Uttar Pradesh and others. The operative part

of the order is as follows: -

LI

6.

In compliance of direction issued by Hon’ble National Green Tribunal
following members have been nominated for the said Joint Committee by

the concern departments regarding compliance of above Hon’ble National

In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position and take appropriate remedial action. Accordingly, we constitute
a Joint Committee comprising of representatives of Uttar Pradesh
Pollution Control Board and District Magistrate, Mainpuri and direct the
same to undertake visits to the site, look into the grievances of the
applicant, associate the applicant and representative of the concerned
project proponent, verify the factual position and take appropriate
remedial action by following due course of law. The Uttar Pradesh State
Pollution Control Board will be the nodal agency for coordination and
compliance.

Factual and Action taken Report by the Joint Committee be filed by email
at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
supported PDF and not in the form of Image PDF at least one week before
the date hereby fixed.

In case of non-compliance exemplary costs may be imposed on members
of the Joint Committee and also on the nodal agency.

Green Tribunal order: -




Sr. Name Designation Member
No nominated by
1 | Smt Sandhya SDM, Bhogawan, District

Sharma District - Mainpuri Magistrate,
Mainpuri
2 | Shri Rajendra Regional Officer, UPPCB
Prasad U.P. Pollution Control
Board, Firozabad

. Hon'ble NGT vide order dated 30.04.2024, the Joint Committee is

directed to verify the factual position and take appropriate remedial
action. Joint Committee is also directed to undertake visits to the site,
look into the grievances of the applicant, associate the applicant and
representative of the concerned project proponent, verify the factual
position and take appropriate remedial action by following due course of
law.

. In compliance the Hon'ble NGT dated 30.04.2024, letter dated
01.06.2024 sent to applicant and representative of the concerned project
proponent for present during the joint committee inspection on dated

12.06.2024 at 1.00 PM.

. The nominated Joint Committee Members has carried out visit the brick

kiln place on 12.06.2024. During the field visit/ survey, the committee
members interacted with the applicant Mr. Udai Pratap Singh and
representative of the project proponents of brick kiln Mr V.K. Singh.

. During the committee visit, applicant raised his allegation that the
construction of new brick kiln is being done with violation of site
guideline for brick kiln publish by Paryavaran Anubhag vide letter dated
27.06.2012. The habitant of village- Manchhana, Summerpur, Shivsingh
Pur, Nagala Karan Singh is situated with in one km radius. Karma
Kshetra Inter Collage, Historical place Khhappar wale baba, Mango

orchard, Health Centre is also situated with in one km radius. Zig zag
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3)

technology-based brick kiln is not being installed neither green belt,

boundary wall and lightening arrestor is being installed.

. As per information provided by Regional Officer, U. P. Pollution Control

Board, Firozabad, according the notification issued by Paryavaran
Anubhag vide letter no. 921/ 55- Parya. / 12- 94(Parya)/ 11, Lucknow
dated 27.06.2012 regarding site guideline for brick kiln site. brick kiln
place (M/s B. D. Village- Singhpur Manchhana, Parwatpur road, Tehsil-
Bhogawan, District- Mainpuri) is not feasible.

During the inspection on dated 29.09.2021, brick kiln (M/s B.D.
Brick Field, Village- Singhpur Manchhana, Parwatpur road, Tehsil-
Bhogawn, District- Mainpuri) was found under construction without
obtaining CTE from U. P. Pollution Control Board, notice was issued to
Brick kiln owner vide letter vide letter dated 07.10.2021 (Annexure-1)
and recommended to issue the closer order against the illegal under
constructed brick kiln vide letter dated 02.11.2021(Annexure-2).

The order/direction was issued vide letter dated 30.12.2021 to
stop the illegal under constructed brick kiln under the provision of Air
(Pollution Prevention and Control) Act, 1974 and its amended
(Annexure-3). In compliance of above closer order, the official’s team
of district administration, Mainpuri and U. P. Pollution Control Board,

Firozabad was closed on dated 04.05.2022 (Annexure-4).

. The committee interacted with the applicant & project proponents of

brick kiln and also visited the point of concerns raised in the application.

It was observed by the committee during the site visit, details are given

as below: -

8.1) As per Lekh pal report (Annexure-5), distance of habitation,
Orchid, Schools, Petrol Pump, other nearest brick kiln, and

National/ State Highway from brick kiln is as bellow: -
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S. Particulars as | Standard | Actual status with | According
No | mentioned in direction from o
Brick site brick kiln site SERpC
Tn= T (Yes/ no)
guideline, 2012
1 Status of habitant

with distance

a) Distance from | 5,0 KM | NPP, Maipuri on NO
notified approx. 4.7 KM
municipal area

b) Residential area 500 eln  North-  West NO
having a| meters direction on approx.
minimum 350 meters village-
population  of Nagala Karan
people or 20 (population  approx.-
houses 50)
including both
kachcha pucca
houses.

c) Residential area| 1.0 KM |eIn  North-  West NO
having a direction on approx.
population more 900 meters village-
than 150 or Manchhana
more than 20 (population approx.-
houses 3500)
including both e In East direction on
kachcha  and approx. 750 meters
pucca houses. village- Shivsinghpur

(population approx.-
800)

e In North direction on
approx. 1100 meters
village- Sumerpur
(population approx.-
400)

2 Registered hospital, | 1.0 KM |eIn North- West NO

Sschool, Public
building, religious
place or a place
where flammable
substances are
stored.

direction on approx.
1000 meters Karma
Kshetra Inter Collage.
eIn  North-  West
direction on approx.
950 meters PHC,
WHC, Pashu
Ashaptal, on approx.
920 meters PM Shri
Composite Vidyalaya
Manchhana.




e In North direction on
approx. 1000 meters
temple.

e In South-  West
direction on approx.
400 meters religious
place Khhappar wale

baba.
Notified sensitive | 5,0 KM Not exist YES
areas like Zoo, wild
life sanctuary,
historic
monuments,
museum etc.
From the sides of 200 Not exist YES
railway tracks meters
From National and 300 Not exist YES
State highway from [ meters
the both sides of the
road
From the both sides 100 Not exist YES
of the main district meters
road/ PWD roads
Distance  between 800 Not exist YES
two brick kilns to meters
avoid clustering of
brick kilns
Brick Kiln should Not Not exist YES
not be allowed to allowed
install in the

'Buffer zone' of a
notified fruit belt

Mango orchard/ 800 In North direction on YES
Mixed fruits (mango | meters | @PProx. 650 meters

and other) orchard mango orchard area
(having at least 100 0.88 acre.

fruiting trees)/ joint

nursery or

collectively should
not be less than 2.5
acre.

As per above detail brick kiln site of M/s B.R. Ent Udyog
(Earlier name M/s B.D. Brick Field), Village- Singhpur
Manchhana, Parwatpur road, Tehsil- Bhogawn, District- Mainpuri
(Coordinate- latitude- 27.1824600, Longitude- 79.0688110) is not

2 IR

T

5




8.2)

8.3)
8.4)
8.5)
8.6)
8.7)

8.8)

8.9)

8

feasible according to particulars mentioned in brick kiln site
guideline “THE UTTAR PRADESH BRICK KILNS (SITING
CRITERIA FOR ESTABLISHMENT) RULES, 2012” notified by
Paryavaran Anubhag, U.P. Shashan, Lucknow vide letter no. 921/
55- Parya. / 12- 94(Parya)/ 11, Lucknow dated 27.06.2012.

Brick kiln trench in rectangle shape and brick constructed 30
meters high stack from ground level is installed.

Zig Zag Technology based brick kiln has been installed.
Lightning arrestor has not been installed on brick kiln stack.
Boundary wall has not been made around the brick kiln.

Green belt has not been developed around the brick kiln.

Consent to Establish (CTE) has not been obtained before
installation of brick kiln.

The order/direction was issued by U. P. Pollution Control Board
vide letter dated 30.12.2021 to stop the illegal under constructed
brick kiln under the provision of Air (Pollution Prevention and
Control) Act, 1974 and its amended (Annexure-3). In compliance
of'above closer order, the official’s team of district administration,
Mainpuri and U. P. Pollution Control Board, Firozabad was closed
the brick kiln on dated 04.05.2022 (Annexure-4).

During the inspection of joint committee, the brick kiln namely
M/s B.R. Ent Udyog (Earlier name M/s B.D. Brick Field), Village-
Singhpur Manchhana, Parwatpur road, Tehsil- Bhogawn, District-
Mainpuri  (Coordinate- latitude- 27.1824600, Longitude-
79.0688110) was found closed and no any activity was found

regarding operation on said brick kiln site.

W [
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9.
9.1)

9.2)

9

Finding and recommendations:
The mining department, Zila Panchayat, Department of sale tax can be
asked to restrict the operation of brick kiln and not issue the permission
to brick kiln by concerned department without valid permission of the
U.P. Pollution Control Board,
The project proponent can be asked for operation of brick kiln will not
be done without obtaining the valid permission of the U.P. Pollution

Control Board.

Sr. Name Designation Signature
No
1 | Smt Sandhya SDM, Bhogawan, /Q/
Sharma District - Mainpuri 29\ b\\z\ﬂ
\
2 | Shri Rajendra Regional Officer, _ﬂu
Prasad U.P. Pollution Control _/70; 12

Board, Firozabad L b ‘
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Photograph of M/s B.R. Ent Udyog (Earlier name M/s B.D. Brick Field),
Village- Singhpur Manchhana, Parwatpur road, Tehsil- Bhogawn,

District- Mainpuri

Manchhana, Uttar Pradesh, India

53J9+RG, Manchhana, Uttar Pradesh 205247, India
Lat 27182044°

Long 79.068823°

12/06/24 01:44 PM GMT +05:30

o 3 ‘
Manchhana, Uttar Pradesh, India
8 53J9+RG, Manchhana, Uttar Pradesh 205247, India
Lat 27182045°
Long 79.068748°
12/06/24 01:58 PM GMT +05:30
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